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Recommendations of the Bhatt Com
mittee re: Protection of Small Scale 

industries

263. SHRI V IJA Y  K U M AR M A L - 
HOTRA: Will the Minister o f IN
D U STRY be pleased to state:

(a) what were the m ajor recom 
mendations of the Bhatt Committee 
whose report was submitted to the 
Government some years ago in respect 
o f protection for small scale indus
trial sector;

<b) whether a copy of the Bhatt 
Committee report will be laid on the 
Table o f the House; and

(c) what are Government’s views 
on the m ajor recommendations of the 
Bhatt Com m ittee?

THE MINISTER OF STATE IN 
THE M INISTRY OF INDUSTRY 
(K U M AR I ABH A M A ITI) ; (a ) The

m ajor recommendations of the Bhatt 
Com m ittee w ere: —

(1) Enactment o f Acts like the 
Small Industries D evelop
ment A ct; Restricted Partner
ship Act; Small Industries 
Reservation A ct; Small A n - 
cillBry Industries A ct; and 
Public Stores Purchases and 
Disposals Act.

ii2) Promotional or protective 
legislation in the field of co l

lection of statistics, supply of 
raw materials and programmes 
of modernisation; and

(3) Preferential concessions to 
tiny units particularly In the 
spheres o f sales tax, excise 
duty, rate o f interest and 
hire-purchase terms.

(b ) Copies of the Bhatt Committee 
Report will be placed on the Table o f 
the House, if necessary, at the appro
priate time.

(c) The recommendations of the 
Bhatt Cammittee are still under active 
consideration of Government.

Complaints from IVlPs regarding pro
tection to employees who were allotted 
vehicles from Central Vehicle Depot, 

Delhi Cantt.

264. DR. V A SA N T KU M AR P A N 
DIT: W ill the Minister of DEFENCE 
be pleased to state;

(a) whether he has received com 
plaints from  M.Ps in December, 197  ̂
alle^ng protection to employees who 
were allotted vehicles on specific con
ditions o f personal use and not meant 
for  sale before 3 years but sold in 
black market violating rules o f allot
ment by authorities at Central Vehicle 
Depot. Delhi Cantt. Under pressure 
from  Congress led INTUC Union; and
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(b ) if so, the points given for in
quiry, date o f receipt o f first complaint, 
subsequent ones and when inquiry was 
Instituted?

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(PROF. SHER SIN G H ); (a ) Yes, Sir, 
a complaint was received.

(b ) The point given for inquiry is 
that the individual resold the vehicle 
allotted to him within three years of 
the purchase. The first complaint 
was received in September 1974 and 
subsequent complaints on 6th Septem
ber 1975, 16th April 1976, and 30th 
September, 1976.

The charge sheet was served on the 
individual on 14th June 1977 under 
Central Civil Services (Classification 
Control and Appeals) Rules. The 
disciplinary action is in progress.
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